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SHRIMATI RANJEETA Kou, M. P. 

A 

BILL 

to provide for the protective measures with need based rehabilitation and welfare 

to be undertaken by the Government for the distressed, infirm, neglected, and 

disowned widows and single women by providing financial assistance, 

pension, medical care, housing and other facilities through a Welfare 

Board to such widows and single women and for matters 

connected therewith or incidental thereto. 

BE it enacted by Parliament in the Seventy-second Year of the Republic oflndia 

as follows:-

1.(J) This Act may be called the Distressed Widows and Single Women Short title, 

(Protection, Rehabilitation and Welfare) Act, 2021. extent and 

s (2) It extends to the whole of India .

(3) It shall come into force at once.

commencement. 




















